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F. C. J. Branciae. in Kerala 

10242. SHRI MANGALTHUMA-
DAM: Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) the number of Branches of the 
Food Corporation of India working in 
Kerala; 

(b) whether the farmers in Kerala 
have been expressing the difficulty in 
contacting the F~od Corporation of India 
officials at Trivandrum; and 

(c) if so. the steps taken to give more 
facilities to the agriculturists and farmers 
in their day-to-day contacts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) Food Corporation of 
India has a Regional Office at Tri-
vandrum and District Offices at Tri-
vandrum. Cochin, Calicut and Palghat . 

(b) and (c). In Kerala. Food Corpo-
ration of India is not doing any procurement 
work at present. The Food Corporation 
of India i. undertaking onl)' distribution 
work on behalf of the State Government. 
The question of contact of farmers or agri-
culturists with Food Corporation of India 
officials at Trivandrum does not arise. 

Labour unrest in Kerala 

10243. SHRI MANGALA THUMA-
DAM; Will the Minister of LABOUR 
AND REHABIUTA nON be pleased 
to state; 

(a) the number of complaints received 
so far by the Labour Commission rellard-
ing the present labour unrest in Kerala; 

(b) the number of labour incentive 
schemes and proposals suggested by the 
Kerala Government; and 

(c) if so, Government's reaction thereto? 

THE MINISTER OF LABOUR AND 
llEHABILITATION (SHRI HATHI ;(a) and 
(b). The Government is not aware of -the 
complaiats and sUllgestions made to tbe 
Natioaal CommissulD Oil Labour. 

(cJ Does not arise. 




